NORTHERN RAILWAY P
LRI R

CORRIGENDUM P

Ref: i) Tender Notice No. 73/2023-2024 dated 06/1272023.
i) Tender Mo. 15235234 due on 13/02/2024,
01. In reference to above tender, the due date has been extended from
22/01/2024 1o 1370272024,
Al other terms & conditions remain unchanged. The Corrigendum has
been published on websits www. ireps.gov.in. 17412024
SERVING CUSTOMERS WITH A SMILE

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of e Insolvency and Banknipicy Board of india
[Weluntary Ligusdaton Process) Regldabons M1T)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S V-RESOLVE INSURANCE BROKING LLP

T [NAME OF CORPORATE PERSON WV-RESOLVE INSURANCE BROKING LLF
. |DATE OF INCORPORATION OF i01.07.202
CORPORATE PERSON

3 [AOTRORTTY UNGER WRICH TORPORATE [Hanisiear of Comparies, Delfs K Haryana '
PERSON 15 REGISTERED

4. JCORPORATE IDENTITY NUMBER OF AAVETI0
JCORPORATE PERSON
5 [ADDRESS OF THE REGISTERED OFFILE (310, Sir Tower, Sector-d0, Garugram-12au
_JOF CORPORATE PERSON ___ aryana, inga 1
i [LIOUDATION COMMENCEMENT DATE OF [15.04.2004
CORPORATE PERBON
T [NaME ADDRESS EMAIL ADDRESS; IName - Denodar Presad Gupta
TELEPHOMNE NUMBER AND THE ddrese @ First Figor 14 Rani Jhars Road, Near
REGISTRATION NUMBER OF THE Lmandewalan Temple, Now Deini- 110055
LIOLRDATOR £ mail i sgecelilpmat com

Telaphone Mo +31 93122 07601

inaoivency Professiona holdng Regstraton Mo

! BRUPA-D)2AP-NO0RET 2020-2021/1322

8 [LAST DATE FOR SUBMISSION OF CLAIMS 114 02,2024

Motca m hemaby given thal oo V-Resolve Insurance Broking LLP ras commanced volustary
Fiqudarlﬂn on 15.01. 2024,

The stasehoidars of W-Resolve Insurance Broking LLP are hasaby calbed wpon w subme a oooof
of thair Clatms, on or bedora 1402 2024 10 the Wusdator 5! the address mentionad saanst lam 7
Tha fingncial cragitors shat submd Seir prool of claims by slactronc means ondy. Af other slakahoiden
Iy submit e proof of claims In persan, by post oF by eleciTors means

Sobrnsson o fEee of mesieadng prooés of claam shal attrac] penalfies.

Sd-

Damodar Prasad Gupta

Date © 15.01.2624 LIQIMDATOR OF V-RESOLVE INSURANCE BROKING LLP
Place : New Defhl IP Regn No. | IBBINPA-GD2NP-NOOSSTIZ020-2021)1322)

AFA No. AAZI1322302/151024/202902
Ay
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